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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Nineteenth Session
BULLETIN—PART I
( Brief Record of Proceedings )
Mondzy, March 2, 2020
_ No. 212
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions :

Four questions in the list of questions posted for the day were answered
orally. '
Obituary Reference : -

The Speaker made reference on the demise of former Minister P. Sankaran.
As a mark of respect to the deceased, the Members stood in silence for a while.

Panel of Chairmen :

The following Members. were nominated to the Panel of Chairmen fbr the
current session of the Assembly.

1. Shri K. Dasan

2. Shri Mathew T. Thomas

3. Shri M.Vincent
Adjournment Motion :

After hearing the Chief Minister, the -Speaker withheld consent to the
moving of an adjournment motion given notice of by Shri P. T. Thomas and three
other Members regarding the serious situation reported to have arisen due to the
efforts taken by the Government to cover up the findings of C. & A.G. regarding
the irregularities in the Police Fleadquarters and the reported move by the

Government to cover up the findings of the C. & A.G.

KNPP. 356/2020(i).
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(In protest against the withholding of the consent for moving the motion the
Members belonging to the opposition moved into the well of the House raising
slogans and tried to disrupt the proceedings of the House.)

Calling Attention ;

Shri Purushan Kadalundy called the attention of the Minister for Welfare of
Scheduled Castes, Scheduled Tribes, Backward Classes, Law, Culture and
Parliamentary Affairs to the necessity to inform the Central Govermnment the
apprehension created among the Scheduled Castes/Scheduled Tribe communities
in the State following the Supreme Court judgment that the State Governments are
not bound to make reservation in promotion posts. The Minister made a statement
thereto.

Matters under Rule 304 :

Reply to the following matters which were to be raised under Rule 304
were iaid on the table by the respective Ministers.
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The followmg Ordinances were laid on the Table:
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Presentation of Reports:
The follou.fing Reports were presented:

(1) Shri V. S. Sunil Kumar, Minister for Agriculture and Chairman, Subject
Committee-I presented the Fifth Report of the Committee on the scrutiny of
demands for grants.

(2) Shni E. Chandrasekharan, Minister for Revenue and Housing and

Chairman, Subject Committee-II i:rresented the Fifth Report of the Committee on . *

the scrutiny of demands for grants,

(3) Shri K Krishnankutty, Minister for Water Resources and Chairman,
Subject Committee-III presented the Fifth Report of the Committee on the scrutiny
of demands for grants.

(4) Shri E. P, Jayarajan, Minister for Industries, Sports and Youth Affairs
and Chairman, Subject Committee-IV presented. the Fifth Report of the Committee
on the scrutiny of demands for grants,

(5) Shn G. Sudhakaran, Minister for Public Works and Registration and
Chairman, Subject Committee-V presented the Fifth Report of the Committee on
the scrutiny of demands for grants. '

(6) Prof. C. Raveendranalh, Minister for General Education and Chairman,
Subject Committee-VI presented the Fifth Report of the Committee on the
scrutiny of demands for grants,

(7) Shri P. Unni, Member of the Subject Committee-VII for
Shri T, P. Ramakrishnan, Minister for Labour and Excise and Chairman, Subject
Committee-VII presented the Fifth Report of the Committee on the scrutiny of
demands for grants. ‘ ‘ '
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' (8) DR. T. M. Thomas Isaac, Minister for Finance and Coir and Chairmnan,
Subject Committee-VIII presented the Fifth Report of the Committee on the
scrutiny of demands for grants.

{9) Shri A. C. Moideen, Minister for Local Self Governments and Chairman,
Subject Committee-IX presented the: Fifth Report of the Committee on the
scrutiny of demands for grants.

(10) Shri K. Raju, Minister for Forest, Animal Husbandry and Zoo and
Chairman, Subject Committee-X presented the Fifth Report of the Committee on
the scrutiny of demands for grants. :

(11) Shri Kadakampaliy Surendran, Minister for Co-operation, Tourism and
Devaswoms and Chairman, Subject Committee-XI presented the Fifth Report of
the Committee on the scrutiny of demands for grants.

(12) Smt. K. K. Shailaja Teacher,” Minister for Health, Social Justice and
Woman and Child Deveiopment and Chairperson, Subject Committee-XII
presented the Fifth Report of the Committee on the scrﬁtiny of demands for
grants.

(13) Shri A. K. Balan, Minister for Welfare of Scheduled Castes, Scheduied
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs and Chainﬁan,
SubjectCommittee-XIII presented the Fifth Report of the Committee on the
scrutiny of demands for grants. ' '

(14) Shri Pinarayi Vijayan, Chief Minister and Chairman, Subject
Committee-XIV presented the Fifth Report of the Committee on the scrutiny of
demands for grants,

Financial Business :

Discussion and voting on Final Supplementary Demands For the Grants in the
Budget for the Financial Year 2019-20

Motion for the Supplementary Demands for Grants in the Budget for the
Financial Year 2019-20 in respect of Demands 3, 5, 6, 8, 9, 11, 12, 13, 14, 15, 17,
18, 21, 22, 23,24, 26, 27, 30, 35, 41, 42 and 46 were moved by the respective
Ministers. ' ' . ‘
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The House passed the Demands without discussion due to the disruptiori of
the proceedings by the Opposition. Similarly, the Demand Numbers 1, 4, 16, 19
and 28 which were earmarked to be passed without discussion were passed -
éccordingly. _

The House adjoumed at 11.30 a.m. to meet again at 9.00 a.m. on Tuesday,
March 3, 2020.

S. V. UNNIKRISHNAN NAIR,
' Secretary.



